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Pornographic Literature

6581 DR MURLI MANOHAR
JOSHI Will the Minister of HOME
AFFAIRS be pleased to state

(a) whether Government are
aware that pornographic Lterature 1s
being widely circulated in the metro-
politan towns of the country and
many publications are pirated editions
of popular foreign publications, and

{b) 1if so, the steps bemng taken to
stop the malaise?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL) (a)
and (b) Import of books magazines
and journals containming pornographic
matenal 13  prohibited Powers for
proscription of obscene publications
are vested exclusively in State Gov-
ernments under Section 95 of the
Code of Criminal Procedure Prosecu
tions for such offences under the
Indian Penal Code are also {o be
launched by the State Governments
Necessary vigilance 18 being maintain-
ed by the State Governments in this
regard

Prize Gas Turbine Power Plant Col-
laboration Project

6582 SHRI NIRMAL CHANDRA
JAIN
SHRI DHARMVIR VASISHT

Will the Mimister of INDUSTRY be
pleased to state

(a) whether the attention of Gov-
ernment has been drawn to an alle-
gation wherein 1t is said that the Prize
Gas Turbine Power Plant collabora-
tion project has been stalled by the
Prime Minister because one multina-
tional contending for the tender has
made nsinuation against the integ-
rity of Industry Minister;

(b) it true, details thereof;

(c) if wrong (as it appears) if the
i‘:hl has been widely published,

(d) reaction of the Government?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI) (a) A news
report to this effect appeared in a
weekly news magazine some days back

(b) to (d) The allegation i3 untrue
and totally baseless. As such, it does
not deserve any attention by the Gov-
ernment
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Price Hike on Tyres

6584. SHRI K. P. UNNIKRISHNAN:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether the attention of the
Minister has been drawn to the re-
ports that tyre manufacturers have
decided on a price hike on their pro-
ducts; b

(b) whether this is the second price
hike in six months; and

(c) whether it is true that the

Ministry has agreed to these propo-
sals of the tyre manufacturers?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) Yes, Sir.

(b) Certain tyre companies have
increased the prices of tyres and tubes
twice during the last six months.

(¢) No, Sir.

Increase in the Licences Fee of Radio
and T.V.

6385. SHRI MANORANJAN
BHAKTA:
SHRI CHATURBHUI:
SHRI M. RAM GOPAL
REDDY:
SHR! SARAT KAR:
Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased (o state:
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(a) whether Government are plan-
ning to incresse the present fees of
radio and TV licences on the basis
of recommendations made by the
Vergese Committee; and

(b) if so, facts and reasons?

THE MINISTER OF INFORMATION.
AND BROADCASTING (SHRI L. K.
ADVANI): (a) and (b). The Vergese
Committee have made certain recom-
mendations for revising the licence fee
of Radio and TV gets. These are
under consideration of the Govern.
ment.

Paper Mills Manufacturing Soft Tissue
Papers

6586. SHRI BALASAHEB VIKHE
PATIL; Will the Minister of INDUS-
TRY be pleased to state;

(a) whether there are any paper
mills in India manufacturing soft
tissue papers; if so, the names of the
same; and

(b) whether production of soft tissue
paperg in India is in excess of the re-
quirements of the country; if so, what
are the prospects of its export with a
view to earn foreign exchange?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) At present
there is no paper mill in India manu-
facturing soft tissue paper.

(b) Doeg not arise.

Fllling up of Posts by 8. C. and 8. T.
in Defence Ministry and its Subordl.
nate Offices

6587. SHRI KACHARUMAL HEM
RAJ JAIN: Will the Minister of DE-
FENCE be pleased to state:

(a) fotal number of posis filled in
each category of posts with specifie
shareg of Scheduled Castes and Sche-
duled Tribes in such empioyment and
also the number of posts de-reserved
in each category in the Ministry and
itg attached and subordinate offices
period of Janata Government and
reasons thereof;





